17.03.2025 PRONOUNCEMENT OF JUDGMENTS

COURT NO. 05
DIVISION BENCH-VI

HON"BLE MR.JUSTICE C.HARI SHANKAR
HON”BLE MR.JUSTICE AJAY DIGPAUL

To join hearing please click the link given below:-
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl9

AT 10:30AM

1. W.P.(C) 3303/2021, CM APPLs. 10087/2021, 28433/2021 & 26569/2022
UNION OF INDIA & ORS. Petitioner

Through: Mr. R.V. Sinha, Mr. A.S. Singh, Mr. Amit Sinha and Ms. Shriya
Sharma, Advs.

Versus
MUKTA SRIVASTAVA&ORS. . Respondent
Through: Mr. Anil Singal, Adv. for R-1 to R-5
Mr. Akarsh Sharma, Adv. for R-9 & R-10
AT 2:30PM

2. W.P.(C) 11322/2023 & CM APPL. 44003/2023

STAFF SELECTION COMMISSION & ORS. ... Petitioners

Through: Mr. Vijay Joshi and Mr. Shubham Chaturvedi, Advs.

Versus
RUBY &ORs. L Respondents
Through: Mr. Amit Kaushik and Mr. Himanshu Sharma, Advs.
HIGH COURT OF DELHI REGISTRAR(LISTING)
17.03.2025.
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